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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH 

AT HYDERABAD 

O.A. No. 1125/91. 
	 Dt.of Decision 	27-9-94. 

Applicant. P. Narasimhulu 

I! 

Vs 

The Union of India, rep. by 
its Secretary to Govrnment, 
Ministry of Telecommunications, 
Dept. of Telecommunications, 
Central Secretariat, 
New Delhi. 

The Asat. Superintendent, 
Tel—Traffic I/c. 
O.T.O. Proddutur, Cuddapah Ut. 

The Chief General Manager, 
Tel ecommunications, A.P.Circle, 
Hyderabad. Respondents. 

counself or the Applicant 
	

Mr. G.kieera Reddy (nil  OOXE 5E1v7)  

Counsel for the Respondents 	Mr. N.V.Ramana, Addl.CGSC. 

CURAM: 

THE HON'BLE SHRI A.V. HARIDASAN 	MEMBER (JUDL.) 

THE HON'BLE 3-IRI A.B. GORTHI : MEMBER (ADMN.). 
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A:! 

0 A • No. "&L1J._ 	 nt _27 6161224  

x As per Hbn'b1e Shri A.V.Haridasan, Member(Judl.) 
X 

None for the applicant. None appeared 

for the applicant on the last two occasions also. 

It appears that the applicant is not interested in 

prosecuting the case. Hence the application is 

dismissed for default without any ordetocoS. 

(A.v.HARmAsN) 	I Member (Jud1) tGember (&5mik') 

(Dictated in Open Court) 

sd 	 Dy. Registrar'Judl.) 

copy to:- 
Scretary to Governm.nt, Ministry of TelocommunicationE 
Unicn of India, Department of Teis communications, 

Central Sacreitariat, New Delhi. 
The Asst. Superintendent, Tel-Traffic 1/ C. D.T.O. 
Proddutur, Cuddmpah District. 
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	The Chin? General Manager, Trslocommunications, A.P. 
Circle, Hydorabad. 
Ono copy to Sri. G.Vaora Reddy, advocate, H.N0e35/NIGHç  
1J.N.Colony, Hyd. 
One copy to Sri. N.U.Ramana, Addl. CGSC, CAT, Hyd. 
One copy to Library, CR1, Hyd. 
One spare copy. 

Rsm/- 


